






























































Misc. APPLICATION

State v. Sakir

(APPLICATION FOR WITHDRAW SURETY OF TAJIM)
FIR No.: 267/2015

PS: Darya Ganj

This court is holding physically today as per directions.

Mr Pawan Kumar, learned Addl.PP for State.
Sh. Ankit Aggarwal, Ld. Counsel for applicant Tajim/surety.

riginal record of this case be cummoned from Record













































